RAJYA SABHA (26 April, 2001]

technologically? Yes, Sir, we are. And the Government is fully addressing
itself to all these aspects.

Scheme for Residents of Rural Areas for Benefits of I.T.
*582. SHRIMATI AMBIKA SONI:@
SHRI SANTOSH BAGRODIA:

Will the Minister of INFORMATION TECHNOLOGY be pleased to
state:

(a) whether there is any plan to formulate a scheme for rural areas
to provide them benefits of Information Technology;

(b) if so, the details thereof; and

(c) the amount to be spent on the scheme and the allocation for the
purpose, State-wise?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND
INFORMATION TECHNOLOGY (SHRI PRAMOD MAHAJAN): (a) to
(c): A Statement is laid on the Table of the Rajya Sabha.

Statement
Regarding scheme for residents of Rural Areas for benifits of I.T.

() and (b) Ministry of Information Technology has been implementing
pilot programmes and projects for the benefit of rural areas which can be
replicated by the State Governments. Projects taken up in rural areas are at
Statement-L

(c) The estimated cost of Community Information Centre (CIC) project
implementation is Rs. 220 crores for North-Eastem Regions. Out of which,
Rs. 67.0 crores have been allocated for the current financial year i.e. 2001-
2002. However, since the scheme is being implemented in composite manner,
State-wise allocation of funds is not envisaged.

@The question mi actually asked on the floor of the House by Shrimati Ambika
Soni.
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Statement-1
() Samadhan Kendra

Four Pilot "SAMADHAN KENDRA" projects have been initiated in the country,
two in Madhya Pradesh, one each in AP and Tamilnadu. Based on the sustainability
and usefulness of these projects in rural areas, further expansion schemes would be
formulated in consultation with concerned State Governments and Rural
Departments.

Samadhan Kendras are conceived as Village Information Centres for providing
locally relevant content and information to the villages on topics such as agricultural
practices, health status of communities, educational opportunities, government
schemes and employment opportunities.

(2 Community Information Centre (CIC)

With a view to accelerating the socio-economic development of the community in
hilly areas of difficult geographical terrain having poor infrastructurat and
communication facilities in the North-East region of the country, a scheme was
approved for providing connectivity by setting up Community Information Centres
(CICs) at all the block headquarters in the states of Arunachal Pradesh, Assam,
Manipur, Meghalaya, Mizoram, Nagaland, Tripura and Sikkim.

A pilot project was launched in August, 2000 at an estimated cost of Rs. 15
crores by setting up 30 CICs in the aforesaid states at sites selected by the state
government. Based on the experience gained there from CICs are to be set up
at the remaining 457 block headquarters of these states.

It has been decided .to extend the scheme to provide block level connectivity
also to the state of Jammu and Kashmir which has similar characteristics and
level of development as the North-East

region.

SHRIMATI AMBIKA SONI: Mr Chairman, Sir, my question relates to the
Ministry of Information and Technology, and it is so disappointing to get almost
the same reply, which the Minister had given last year. | thought that the
information technology would have brought us more up to date, with what has
happened over the last one year. But unfortunately, it is not so. | would like to
remind the Minister that he had assured the Rajya Sabha last year, almost a year
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ago, that a Working Group had been set up to suggest various steps, which
would spread information technology to all parts of the country, specially,
the rural areas. He had also informed the Rajya Sabha that this Working
Group had given its report. It had worked on the theme that the spread of
information technology would be the best way to empowering the people, in
the real sense of the term. The three principal suggestions of that Working
Group had been like this. Firstly, one million information technology kiosks
should be set up all across the country by 2005. The second major
recommendation, as he had informed us at that time, was that, 60,000 schools
in 6,000 blocks of the country should be provided, at least, 10 PCs in each
school. Another major recommendation which was suggested, and which, |
think, they had accepted, was that an IT Mission would be constituted for five
years to carry forward these pilot projects, about which the Minister informed
us last year, and he gave exactly the same information last year, for updating
the revenue records in villages, information, and other things, which the
rural-based people arc often in need of. | would like to know from the
Minister as to how many information technology kiosks have been set up in
the last one year, how many schools in how many blocks have been provided
computers, and what arrangements have been made to achieve the target,
because the information which | have, is that most of the schools do not get
teachers. Those who qualify themselves m this field, seek financial
opportunities for themselves, because the schemes or the incentives given by
the Government to teach in schools, such as these, arc not there. So, they are
not motivated to do that. So, there are no teachers for these schools. There
are no facilities for the regional languages. If 1 am wrong, | would like the
Minister to correct me. But | would like to have a few facts as to how many
kiosks have been set up; how many schools have been provided with, at least,
ten computers during the last one year.

SHRI PRAMOD MAHAJAN: Sir, | appreciate the concern of the hon.
Member to sec that the benefits of information technology go to the masses.
It is also true that though it is not within the ambit of the Information
Technology Ministry, still, we formed a Task Force for the spread of
information technology to the masses. They have made
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many recommendations, some of which have already been mentioned by the hon.
Member. Now, the only difficulty in this is that the role of the Information
Technology Ministry is not to implement these suggestions made by the Task
Force by themselves, because the money which | need to create one million
centres, my Ministry docs not have that type of money. So, the Ministry's role is
not that of an active player in the information technology area. The Ministry's basic
role is to create a legal framework, to create a policy framework, give a tax
structure which should benefit information technology and to create awareness in
the State Governments and among the people to use this technology. Wc have
definitely achieved that.

But as far as information technology is concerned, | will take only one minute
to clarify one thing. To use information technology, first, you have to be literate
in information technology. The second problem is this. To use this
information language what you need is not a pen and ink that is ordinarily
used. What you need is a computer, a tclc-conncctivity and electricity. But this
is not within our ambit. As she has rightly said, it is our endeavour in the Ministry
to create a policy, legal and awareness framework so that the IT reaches the
masses.

SHRIMATI AMBIKA SONI: Sir, my question has not been answered.
When the Ministry had set up this Working Group, there was a very important
suggestion to set up an IT Mission, which comes under the Ministry of
Information Technology, if, for nothing else, but for popularising what the Minister
has just now said. The recommendation was to set up an IT Mission for five
years, to popularise information technology. | want to know whether any IT
Mission has been set up or not.

SHRI PRAMOD MAHAJAN: Sir, as she has rightly pointed out. it has not
been set up. The setting up of an IT Mission has been suggested in the report
and | can promise her that it will be set up within a month.

SHRIMATI AMBIKA SONI: Sir, as the Minister has rightly pointed out,
connectivity is a vcty important factor. | have read—he
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can correct mc, if I am wrong; maybe, the figures are changing even | am
slating this—that about 26 million phone connections have been given. It
comes under another Ministry. It may be 32 million now. There arc,
approximately, 2 million internet connections. Approximately, 15 million
television sets arc connected to cable. All this has been done. There was a
recommendation by the Working Group that you give franchise to small
entrepreneurs on a revenue-sharing basis. At the moment, no private
entrepreneur goes to the rural areas. It is all done by the VSNL, which is
working either at a break-even point or at a loss. There is no other way for
you to cover the rural areas. If you genuinely want to empower the people
and bring the benefits of IT to the rural population of our country, you have
to do it on a revenue sharing basis.

Have you thought of giving franchise for connectivity also on a revenue
sharing basis? It was said that those who would lay optical fibres would be
given preference. Has that happened with any of the schemes of the IT
Ministry, to encourage connectivity?

SHRI PRAMOD MAHAJAN: No, Sir. This subject is totally under the
control of some other Ministry. But,'for the benefit of the hon. Member, |
would like to share one thing. As she has rightly stated, unless you have a
faster and cheaper telecommunication network, you cannot work in the area
of information technology. | can say that in the last three or four years, if any
one sector has been predominantly benefited by liberalisation, it is the
telecom sector. In the last three years, the teledensity in the country has been
doubled; it is not a small achievement. At the same time, when the price and
tariff of everything is going up in other sectors, telecom sector is the only
sector where it is coming down. So, presently, the Working Group on
Telecom and IT, under the leadership of the Finance Minister, is working on
such kind of plans through which a cheaper, faster and mandatory service will
be provided to the rural areas. As she has rightly stated, we arc also working
on such a plan where the private players can come on a revenue sharing basis.
It will be mandatory for them to go to the rural areas. As | have said, it may
not be directly connected with my Ministry. But, as the IT Minister, unless |
have tele-connectivity, | cannot proceed. Therefore, | am also trying my level
best to sec that a cheaper and faster connectivity is provided to the rural
areas.
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SHRIMATI JAY APR AD A N AH ATA: It would be a dream come
true if information technology reaches the rural areas. Recently, I read in a
statement that the Planning Commission has cut
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down the allocation for the IT Department from Rs. 1100 crores to Rs. 425
crores. If any industry has to develop, it needs a lot of funds. Is the
Government really serious in developing information technology at the rural
level? Does the Government intend to involve the local people as partners
and on an equal-share basis for developing the IT industry? What is the
intention of the Government in this regard?

SHRI PARAMOD MAHAJAN: Sir, so far as the allocation is concerned,
as compared to last year, the allocation has been increased for the IT
Ministry. There is no decrease. Sir, as you are aware, every Ministry asks for
more and more funds. The Planning Commission has its own limitations and
most of the time it happens that except for a few fortunate Ministries like the
Defence Ministry; the Planning Commission, normally, never accepts
allocation sought by any Ministry. But | have really no complaints because
they have their own limitations. The report of the Standing Committee and
this question of the hon. Member will definitely help us, it not this year, may
be next year, in getting a little more allocation. The concept of the
information Technology Ministry is not to grow like the Ministry of Rural
Development and the Ministry of Defence. | don't think the Government itself
should become a player and go on investing money in the industry when
private people are ready to do it. Wherever mandatory investment by the
Government is needed, the Government should do it. It should work as a
facilitator. It should work as a promoter. It should work as an accelerator. It
should work as a catalyst. You will need crores of rupees if you do the
business yourself. When the Government is withdrawing from
telecommunications, at this juncture, the IT Ministry cannot go in that way.
As | said, to create awareness, a minimum infrastructure is needed. In this
area, we are trying-our level best to have cooperation between the
Government, the private sector and the people of this country. We already
have an IT Advisory Committee consisting of 15 very important people from
the IT industry, the telecome industry and the broadcasting industry. They
meet very regularly and give suggestions to the Government. The
Government tries to implement those suggestions. We are already
working in coordination with
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business organisations like the NASCOM, the CII, the FICCI, the
ASSOCHAM and with all the State Governments and through them with the
people of the country. We are implementing those suggestions.
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MR. CHAIRMAN: He is giving suggestions only.
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MR. CHAIRMAN: Question No. 583.

PROF.(SHRIMATI) BHARATI RAY: Sir, | want toput a
supplementary. Mine was the first hand to be raised this morning. Yesterday
also, you did not give me a chance. Today, mine was the first hand to be
raised.

MR. CHAIRMAN: Every hon. Member feels he has an essential question
to ask. Dr. Lakshmi Prasad also felt he has an essential question to ask.

PROF.(SHRIMATI) BHARATI RAY:: But, Sir, mine was the first hand to
be raised and wanted to....

MR. CHAIRMAN: | agree with you.

PROF. (SHRIMATI) BHARATI RAY: Sir, mine was the first
hand to be raised and | caught your eye also.

MR. CHAIRMAN: There are still a number of others also. A number of
others are also there.

it faspsr aqut: gwrafar <, uR™ § 81, 519 /vEE s fear T o, §9
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PROF.(SHRIMATI) BHARATI RAY: Mr Chairman, Sir, 1 am also
walking out in protest. You did't! give me the chance to put my question.

*583. [The questional (Dr.Y. Lakshmi Prasad) was absent for answer vide
page 25 infra]

*584. [The questional (Shri Gopalsinh G. Solanki) was absent for answer
vide page 25 infra]

(At this stage, the hon. Member left the Chamber.)
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